NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 23.08.2022 (TUESDAY)
COURT 111

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Manoj Kumar Agarwal Neeraj Kr. Gupta Saurav Jain-R2
No. 157 02020 Vs. Rohit
Mohani Tea Leaves Pvt. Ltd. & Ors. Parasrampuria-R7

Rishav Banerjee

For Admission (After Notice)
2. Comp. App (AT) | Impact Growth Fund Pvt. Ltd. Malavika Kapila
No. 109 of 2021 Vs.

Registrar of Companies, Mumbai

3. Comp. App. (AT) | Rekha Ginodia Anup Kumar Abhijeet Sinha
No. 92 of 2022 Vs. Dhruv Surana
Emery Foods Pvt. Ltd. & Ors. Mrigank Kejriwal
4. Comp. App. (AT) | A.P Refinery Pvt. Ltd & Ors. Arnav Kumar Tushita Ghosh
No. 102 of 2022 | Vs. Kumar Anurag
AARKAY Chemicals Pvt. Ltd & Ors. Singh
Raghav Bhatia
For Hearing
5. Comp. App. (AT) | Excel Engineering & Ors. G. Aniruth Mahesh Agarwal
(Ins) No. 85-86 of | Vs. Purusothaman Arshit Anand-R2
2020 Vivek Murlidhar Dabhade Vivek Dabhade
(PH) Jatin Zaver
6. Comp. App. (AT) | Siemens Ltd. Sameer Jain Yohaann
(Ins) No. 1089 of | Vs. Limathwalla
2020 & I.A. No. Meenakshi Energy Ltd. Sumant Batra-R1, R2
954 of 2021 Through its Resolution Professional & Sharique Hussain-R3
Ors. Anand Varma-R5
(PH) Devarakonda-RP
7. Comp. App. (AT) | Hooghly Infrastructure Pvt. Ltd. Neha Somani Ranjan Das Gupta-R1
(Ins) No. 338 of | Vs. Akshay Rana-R2,R3
2021 UTM Packaging (India) Pvt. Ltd. & Ors.
8. Comp. App. (AT) | Javed Ahmed Jaspreet Singh Gurmeet Bindra
(Ins) No. 763 of | Vs. Amita Kumari-R1
2021 & I.A. No. HDFC Bank Ltd. & Ors. Neeraj Sharma-R2
2040 of 2021




9. Comp. App. (AT) | Manoj Majumder Sujoy Chatterjee Harish
No. 234 0f 2020 Vs. Vaidyanathan
Registrar of Companies, West Bengal & Shankar
Anr. S. Bushra Kazim
02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member
(Technical) and Hon’ble Mr. Barun Mitra, Member (Technical)

For Hearing

10. | Comp. App. (AT) | The Hamlin Trust & Ors. Daizy Chawla Vijayendra Pratap
No. 77 of 2022 Vs. Singh
LSFI10 Rose Investments S.a r.I. & Ors. Raghav Chadha
(PH) Raghav Seth-R1

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

